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 अध्यक्ष  महोदय  :  इस  पर  हम  डिस्कशन

 करेंगे  ।

 थी  नाथूराम  मिर्धा
 :

 श्राप  कृपा  करके

 मेरी  एक  मिनट  बात  सुन  लीजिए  ।  परसों

 दाम को  हम  बाढ़  के  बारे  में  डिस्कशन

 कर  रहे  थे  ।  पांच  बजे  शाम  का  समय  आ्रापने
 रखा श्रीर  चर्चा रात  आठ  बजे  तक  चली ।

 हम  सिर्फ  सात-शिरास  मेम्बर  हाउस में  बजे

 हुए  थे  ।

 अध्यक्ष  महोदय  :  इतनी  समय  उनको

 होनी  चाहिए  ।

 भी  नापूराम  मिर्धा :  जब  इस  देश  के

 तमाम  मेम्बर  लोग  गांवों  से  वोट  लेकर  यहां

 पर  जाते  हैं  और  श्राप  स्वयं  काश्तकार  हैं  ।

 इसलिए  श्राप  ऐसा  समय  दीजिए  कि  इस  पर

 कम  सें  कम  चार-पांच  घंटे  बहस  हो  सके  ।  मैं

 निवेदन  करना  चाहता  हं.  fe  स्थिति  बहुत
 गम्भीर  है  ।

 अध्यक्ष  महोदय  :  मैं  आपसे  सहमत  हू
 कि  किसानों  की  समस्या  के  लिए  या  गांव  में

 जो  लोग  रहते  हैं,  तथा  जो  खेती  पर  आघारित

 हैं,  उनकी  सदस्यों  का  हमें  निराकरण

 करना  ही  चाहिए  ।  डिसकशन  होना  चाहिए

 कौर  हाउस  को  उपाय  भी  सोचने  चाहिए  ।

 लेकिन एक  बात  का  मुझे  दुःख  होता है,  जब
 श्राप  कहते  हैं  कि  70  प्रतिष्ठित  लोग  जो

 गांवों  कौर  देहातों  में  रहते  हैं,  उनको  रिप्रेजेंट

 करने  के  लिए  यहां  aa  हैं,  और  मैं  ऐसा

 टाइम  रखूं,  तो  हाउस  का  टाइम  तो  किसी

 भी  वक्त  का  हो  सकता है,  पहले या  पीछे  ।

 लेकिन  एक  बात  मेरी  समय  में  नहीं  जाती

 है  कि  जब  हम  अपना  उत्तरदायित्व  महसूस

 करते  हैं,  तो  क्यों  नहीं  हम  चार  बजे  तक

 रहते हैं।  मुझे  खेद  के  साथ  यह  कहना  पड़ता

 है।  इसलिए मैं  चाहता  हूं  कि  उस  वक्त  पर

 सब  लोग  यहां  पर  हों  ।
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 PAPERS  LAID  ON  THE  TAPLE
 NOTIFICATIONS  UNDER  MERCHANTS

 SHIPPING  ACT:

 The  Minister  of  Shipping  and
 Transport  (SHRI  YEERENDRA
 PATIL):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  Noti-
 fications  (Hindi  and  English  versions)
 under  sub-section  (3)  of  section  458
 of  the  Merchant  Shipping  Act,
 1958.0  :—

 (1)  The  Shipping  Development
 Fund  Committee  (Accounts
 Officer)  Recruitment  Rules,
 1981,  published  in  Notifica-
 tion  No.  GS.R.  483  in
 Gazette  of  India  dated  the
 16th  May,  1981,

 (2)  The  Shipping  Development
 Fund  Committee  (Clerks)
 Recruitment  |  (Amendment)
 Rules,  1981.0  published  in
 Notification  No.  G.S.R.  582
 in  Gazette  of  India  dated  the
 20th  June,  1981,

 (3)  The  Shipping  Development
 Fund  Committee  (Stenogra-
 phers)  Recruitments  (Amend-
 ment)  Rules,  198},
 published  in  Notification  No.
 G.S,R.  583  in  Gazette  of
 India  dated  the  20th  June,
 1981.

 (4)  The  Shipping  Development
 Fund  Committee  (Technical
 Assistant)  Recruitment
 (Amendment)  Rules,  1981
 published  in  Notification  No.
 GS.R.  584  in  Gazette  of
 India  dated  the  20th  June,
 1981,

 (5)  The  Shipping  Development
 Fund  Committee  Deputy
 Director  (Inspection)  Recruit-
 ment  (Amendment)  Rules,
 1981,  published  म  Notifica-
 tion  No.  G.S.R.  585  in  Gazette
 of  India  dated  the  20th  June,
 1981.

 (6)  The  Shipping  Development
 Fund  Committee  (Adminis-
 trative  Officer)  Recruitment
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 (Amendment)  Rules,  1981,
 published  in  Notifigation  No.
 G.S.R.  586  in  Gazette  of
 India  dated  the  20th  June,
 1981.

 (7  The  Shipping  Development
 Fund  Committee  (Joint  Secre-
 tary)  Recruitment  (Amend-
 ment)  Rules,  1981,  published
 in  Notification  No.  G.S.R.
 587  in  Gazette  of  India  dated
 the  20th  June,  1981.  [Placed

 ee
 see  No.  LT-2739/

 811.
 AUDITED  ACCOUNTS  OF  SARDAR

 VALLABHBHAI  REGIONAL  COLLEGE  OF
 ENGINEERING  AND  TECHNOLOGY,  SURRAT,
 FOR  1979-80,  JAWAHARLAL  NEHRU
 UNIVERSITY,  FOR  1979-80  OF  REGIONAL
 ENGINEERING  COLLEGE,  HAZRATBAL
 SRINAGAR  FOR  1979-80  ETC.

 THE  MINIS1  ER  OF  PLANNING
 (SHRI  S.B.CHAYVAN)  :  Sir,  on
 behalf  ।  of  SHRIMATISHEILA
 KAUL,  I  beg  to  lay  on  the  Table :

 (1)  Acopy  of  the  Audited  Accou-
 nts  (Hindi  &  English  versions)
 of  the  Sardar  Vallabhbhai
 Regional  College  of  Engineer-
 ing  and  Technology,  Surat,
 for  the  year,  1979-80.  [Placed
 in  Library  see  No.  LT-2740/
 81}.

 (2)  (1)  A  copy  of  the  Audited
 Accounts  (Hindi  and  English
 versions)  of  the  Jawaharlal
 Nehru  University,  New  Delhi
 for  the  year  1979-80.

 (ii)  A  statement  (Hindi  and
 English  versions)  showing
 reasons  for  delay  in  laying  the
 documents  mentioned  at  (i)
 above.  [Placed  in  Library
 see  No.  LT.  2741/81].

 (3)  A  copy  of  the  Annual  Accounts
 of  the  Regional  Engineering
 College,  Hazratbal,  Srinagar
 (Kashmir)  for  the  year  1979.
 80  together  with  Audit  Ins-
 pection  Report.  [Placed  in
 Library  see  No.  LT-2742/8]].
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 A  copy  of  the  Audit  Report
 (Hindi  and  English  versions)
 on  the  Regional  Engineering
 College,  Rourkela  (Orissa)  for
 the  year  1979-80.  [Placed  in
 Library  see  No.  LT-2743/81 ।

 A  copy  of  the  Annual  Acco-
 unts  (Hindi  @  version)  of  the
 Kendriya  Vidyalaya  (Sanga-
 than,  New  Delhi,  for  the  year
 1979-80  together  with  Audit
 Report  thereon.  [Placed  in
 Library  see  No.  LT-2744/81].

 (i)  A  copy  of  the  Audited
 Accounts  (Hindi  and  English
 versions)  of  the  National
 Book  1 1151,  India,  New  Delhi
 for  the  year  1979-80.

 A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons
 for  not  laying  the  documents
 mentioned  at  (i)  above  along-
 with  the  Annual  Report  of
 1979-80.  |Placed  in  Lihra-
 ry  see  No,  LT-2745/81].

 (i)  A  copy  of  corrected  In-
 come  and  Expenditure  state-
 ment  (Hindi  and  English
 versions)  of  the  Board  of
 Apprenticeship  Training,  Nor-
 thern  Region,  Kanpur,  for
 the  year  1979-80,

 (ii)  A  statement  (Hindi  and
 English  versions)  explaining
 reasons  for  laying  the  state-
 ment  mentioned  at  (i)  above,
 [Placed  in  Library  see  No.
 LT-2746/81]

 A  copy  of  the  Annual  Acco-
 unts  (Hindi  and  English
 versions)  of  the  Indian  Insti-
 tute  of  Technology,  Kanpur,
 for  the  year,  1978-79  and  the
 Audit  Report  therein,  under
 sub-section  (4)  of  section  23
 of  the  Institutes  of  Techno-
 logy  Act,  1961.  (Placed  in
 Library  see  No.  LT-2747/81].

 @  English  version  was  laid  on  the  Table  on  the  8th  May,  1981,


